
328? Oral Answers 3 AUGUST 1955 Oral Answers 3288

8HR  aiinvi vm   ̂̂

ftf ^   ^

I

Shri TUmmaiah : May I know whe- 
<her there is «Dy  »epar«te  development 
wing in each  division  or tne inspector 
Bimielf has to attend to the development 

-work ?

Shri Jftdlvaii Ram : It is not possible 
to have a development wing in each divi
sion.  Perhaps t̂e hon. Member is aware 
that  division is  a  very  small unit. 
The work of development has to be done at 
a ccntral place, either in the Directorate or 
in the Circle office.

F. A. O.

*382.  Shri  Nanadaa:  Will  the
Minister of Food and Agriculture be
pleased to state :

(a) whether it is a fact that the Food 
and Agriculture Organisation have worked 
out a scheme for making available to India 
surplus food from other countries; and

(b) if so, the details thereof?

The Minlater of Agriculture (Dr. 
P. S.  Daahmukh)*  (a) and (b). No 
scheme as such has been worked out by 
F. A. O. A pilot study on “Uses of Agri
cultural  surpluses  to finance  economic 
development m under-developed countries” 
has, however, been carried out by the F. A.
O.  Copies of this report have been placed 
in the hbrary of the Lok Sabha.

Shri Nanadaa 1 May T know whê er 
Government  have  examined  this pilot 
study, and if so, what decision have Govern
ment taken in this respect ?

The Miniater of Food and  Agri
culture (Shri A* P. Jain) : This study 
came up for consideration in Rome recently 
in the Conmiittee for Commodity Problems. 
It was discussed in a general way, but the 
final decision on this scheme was post
poned to the next session.

Shri Nanadaa x In view of the fact 
that the prices of fooderains are £slling 
in the country, may I know whether 
Government have examined the effect of 
importing such  surpilus food  into this 
country ?

Shri A. P. Jain t That question is al
ways before us ; and before we decide 
upon import we take tliKt point into cooti* 
deration.
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EmploynMnt Enhange*

•384. Pandit D. N. Thvary : Will the 
Minister of Labour be pleased to state :

(a)  whether it is a fact that the duration 
of the reglstntions at the Bmployineat 
Exchanges is only two months;




